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Title: Regarding regularization of unauthorized colonies in Delhi.
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SHRI PRIYA RANJAN DASMUNSI : Sir, | would like to intervene for a minute. We have come to know through
newspapers that the Minister of Urban Development and Poverty Alleviation, Shri Ananth Kumar has declared
unauthorised colonies of Delhi as regularised. When Parliament is in Session, such a major policy decision
concerning the national Capital should have been announced on the floor of the House and also the concurrence
of, and consultation with, the State Government should have taken place. Nothing of this kind has taken place.
Such a kind of political manipulation outside the House is not approved. This is very unfair.
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